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IN 'J$E CEN'IFAL ADMINISTRATIVE TIUBUNAL / JAIPUR 'BENCH, JAIPUR 

Date of oraer:27th AU91JEt, 2001 

CP No. 53/2000 (OA No.320/1995) 

RaIP Swaroop Kumawat s/o Shri Ghisulal KuIPawat presentJy workjng ae 

Wireman, Jaipur City Poetal Division, Jaipur 

•• Petitioner 

Versue 

1. . Shd N.R.Bhatfacharya ,_ Chief Postmaster General, 

Rajasthan Cj:rcle, Jaipur 

2. shri Shankar Lal, Senior Superintenaent of Post Offices, 

Jaiput City Poetal Division, Jaipur 

Reepcnaente 

Mr. C. B. Shanna , counse 1 for the Petitioner 

Mr. Arun Chaturveai, counsel for the responaents 

CORAM: 

· H~n'ble Mr.S.K.Agarwal, ,Juaicial.Mewber 

. Hon'ble Mr.S.A.T.Rizvi, Aaministrative Member 

·oRDER 

Per Hon'ble Mr. S.K.Agar'Wal, Judicial Member 

'Ihis Contempt Petition hes arisen cut of an oraer pcssea 

on 13.4.2000 in OA No.320/95, Ram·Swaroop Kumawat v. Union of Inaia 

ana crs. 

2, A reply to .show-caus·e waE' given by the opposjte party. 

In the reply it has bee-n spe-cifically pointea out that the order 

passed by this Tribunal haE' been stayea by the crder of Hon 'ble the 

·High Court cf Judicature for Ra]asthan, ·Jaipur Bench in D.B.Civil Writ · 

Petition No.913/2001, copy of which is enelosed at Ann.Rl. 

3. In view cf the order dated 13.4.2000 passed by this · 
. . 

Tribunal having been stayed by Hon'ble the High Court till disposal of 

the D.B.Civi 1 Writ Petition, 'this ConteIPpt Petjtion is abatea and :irey 
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be revived on the applicatjon of the petitjoner if the etay granted by 
I 

Hon '_bl~ the· High Court ie vacated and it. j,: necessitated by h:im. 

.f~-'S~ 
(S.A.T.RIZVI) k (S.K.AGARWAL) 

Adm. Member JudJ.Member 
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